..... oy v sy
b by Land in survey No. 173
1 Survey No. 170

T LEGAL INC..
AED.P BALLB,

BTM 18! Stage,
o M- 9880354972

#1_p@yahoo .com

NOTICE

pral public and financial

Is Smt. Rathna Wio Late /

| NSNS B mmT v tr =

PCSD/2026-27/IND0292

20.08.2026.

AT

"EMD: Rs. 1,20.000/-. Last Dats and Tme of Sep
line: 18.08.2026 upto 1500 hws.

PCSD/2026-27/IND0293

/ PCSD/2026-27/IND0297
PCSD/2026-27/IND0298

Sr. No.: 3. Name of Work: Deep scrasning snd =y
between Km 284/450- Km 287/150 under SSEM

No.: KR-RN-W-2026-21, Dated: 24.07.2026 |
147,01,781/-. EMD: Rs. 2,954,000/~ Last Date and

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2018)
FOR THE ATTENTION OF THE CREDITORS OF
M/S.ARVIND INTERIORS PRIVATE LIMITED
RELEVANT PARTICULARS

YT orneomen https://kppp.karnataka.gov.in| |enderon line: 18.08.2026 upto 1500 hrs
ST R FOTSFA: Ko/~ S0, OVEER | [For further details, contact office of Regional Ral
2 3e0g RoRE, HEED ""MQCarea. Mirjole, Ratnagiri. (Web sits. https://ww
\ \
FORM A
PuBLIC ANNOUNCEMENT
@z dT (ff) unios

EL
P
S C Road Branch, #71/1, Brigade Plaza, Sube

Near Ananda Rao Circle, Bangalore-560009, N
Email: ubi i

1. | Name of corporate debtor M/S.ARVIND INTERIORS
PRIVATE LIMITED
23.09.2009

N

Date of incorporation of corporate
debtor

Authority under which corporate
debtor is incorporated / registered
Corporate Identity No. of corporate | CINU36101KA2009PTC0510
debtor 109

Address of the registered office and | 112/31, 1st Floor, 6th Cross
principal office (if any) of corporate | SSI  Area, Rajajinagar,
debtor | Bangalore- 56

Insolvency commencement date in 19.06.2026

respect of corporate debtor !

Estimated date of closure of 16.12.2026

insolvency resolution process

Name and registration number of | Mr. GURURAJ K

the insolvency professional acting Registration No. IBBVIPA-
as interim resolution professional | 002/1P-N01330/2025-

| 026/14581

9. |Address and e-mail of the interim Igmhl‘lmll.com
resolution professional, as
registered with the Board

Companies Act 1956

]| el

?r‘l?

Address and e-mail to be used for  cirparvindinteriorsphd@gm

correspon dence with the interim  all.com
resolution professional

07" August2026
Not Applicabie

ate for submission of claims
s of creditors, If any, under

Not Applicable
d to act as Authorised
tative of creditors in a
nes for each class)

—

Web.
link: https:/ibbi.gov.in/fhom
e/downloads

n that the National Company Law Tribunal has
cemen+t of a corporate insolvency resoclution
5. ARVIND INTERIORS PRIVATE LIMITED on

: of M/S. ARVIND INTERIORS PRIVATE
called upon to submit their claims with proof on
ust 2026. The financial creditors shall submit their
electronic means only. All other creditors may

POSSESSION NO
[Rule - 8 (1))

Whereas: The undersigned being the authorized Off!
of India, S.C Road Branch under the Securitization |
Financial Assets and Enforcement of Security Intere
Act, 2002 (Act 54 of 2002) and in exercise of ihe pi
Section 13(12) read with rule 3 of the Security i
Rules 2002, issued a Demand Notice dated 21
the 1.APPLICANT: Mr. Padmanabhan S., Nt
Chelkere Main Road Kalyan Nagar Post Banj
APPLICANT: Mrs. Niranjani Padmanabhan Ni
Chelkere Main Road Kalyan Nagar Post Bangaloi
amount mentioned in the notice of Rs. 87,86,401.3
Lakhs Eighty Six Thousand Four Hundred and on
interest/Charges thereon within 60 days from the ¢
notice.

The Borrowers having falled to repay the amount,
the Borrowers and the public in general that thy
symbolic possession of the property described
powers conferred on him/her under Section 13(4
rule 8 of the Security Interest Enforcement) Rulsl

July 2028.
The borrower in particular and the public in gens

to deal with the property and any dealings with thy
the charge of Union Bank of India, §.C Road
Rs. 87,86,401.30 /- ( Seven Lakhs

Hundred and one Thirty Paise only)

The borrower's attention Is invited :m
Section 13 of the Act, In respect of time ayailadie
assels, d

All that piece and of the Residential Prope
Katha No. 135/1, Property No.104, Situated at Che
Hobili, East Taluk, This property now com
of BBMP Limits, Measuring East to West 50 feet ar
in all totally measuring 2000 Sq fi, along with Dy

with RCC Roofed Ground Floor 1000 §
Sq ft RCC Roofed House Constructed therson wil
bounded on the: East by: Site No.24, West by N

14, South by: Site No. 16.
Date: 20.07.2026
Place: Bangalore

‘With proof in person, by post or by electronic
of claim shall attract :
:r'n*ludngm Ppenaities |

K !
No. IBBUIPA-002/IP-N01330/2025.
2026/14581 K
23/07/2026
BANGALORE
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INVITING TENDER

(NIT)
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THE NEHRUNAGAR CO-OPEATI
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